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Scheme for training and employment of rural youth

607. SHRI SANJAY RAUT: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether Government has formulated any scheme to impart training and

provide employment opportunities to the rural youth and if so, the details thereof;

(b) whether Government proposes to seek any assistance from the corporate

sector in this regard and. if so, the details thereof;

(c) whether Government proposes to cover educated unemployed youth of

minerity communities under this scheme;
(d) if so, the details thereof, and

(e) the names of States where the said scheme for this purpose have been
proposed to be implemented?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) Minmistry of Rural Development is undertaking two
mnitiatives in skill development under the National Rural Livelihoods Mission (NRLM)

as follows:

1  Deen Dayal Upadhyaya Grameen Kaushalya Yojana (DDU-GKY) placement
linked skill development program (erstwhile Aajeevika Skills) which allows
skilling in a PPP mode and assured placements in regular jobs in an
organization not owned by the skilled person. A total of 106154 youths have
been trained in the year 2016-17 (till 31 October 2016).

) Skill development through Rural Self Employment and Training Institutes
(RSETI), which provides skilling, thereby enabling the trainee to take bank
credit and start histher own Micro-enterprise. Some of such trainees may
also seek regular salaried jobs. A total of 399973 youths have been skilled
in the year 2016-17 (till 31 October 2016).

(b) DDU-GKY Guidelines provides for State Governments to take up skill training
projects with Corporate Social Responsibility funding.

(¢) and (d) Yes, DDU-GKY Guidelines provides for a mandatory 15% coverage of
minority communities at national level in the total candidates to be tainted under the

scheme.



250  Written Answers to [RATYA SABHA] Unstarred Questions

{e) DDU-GKY and RSETI schemes are applicable in all rural parts in all the
States of the country.

Shortfall in construction of houses

608. SHRIMATT KANIMOZHT: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

{a) whether it is a fact that under the Indira Awaas Yojana, now restructured as
Pradhan Mantri Awaas Yojana, the number of houses to be constructed fell short by
44 million units during 2012 to 2016; and

{by if so, the reasons for such shortfall and the budgetary allocations made for

the scheme during the last four financial years, year-wise and State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) and (b) Under Government of India's rural housing
scheme I AY, now restructured as Pradhan Mantri Awaas Yojana-Gramin, from 2011-12
to 2015-16 housing units constructed are 97.32 lakh against the targeted 128.15 lakh

housing units.

Details of Funds Allocated under the scheme for the last four financial years,

State-wise, is given in Statement.
Statement

Details of funds allocated under PMAY-G (erstwhile 1AY) for last four years

(% 1n lakh)

Sl No.  State 2012-13 2013-14 201415 2015-16

1. Andhra Pradesh 93916.180 113374.342 42729188 28818.242
2 Arunachal Pradesh 3640220 4831.031 1416257 952.509
3 Assam 80494.430 97521.240 128586.168 865481.143
4. Bihar 277216.040 331160.543 153019.468 103203.063
5. Chhattisgarh 14523.360 26252.536 23417.646 15793.891
6 Goa 578.460 761.985 320277 216,009
7. Gujarat 46058.620 58997.004 18621.643 12559.255
8  Haryana 6466.670 9859.680 18985.094 12804.383

9 Himachal Pradesh 2280.820 4139236 2742505 1849.666




